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CENI‘&& &MINISDRATIVE TRIBU%, J@ALPUR BENC&J&ALEUR
Origin jcation No. of 2

Jabalpur, this the 6th day of February, 2003.

Hon'ple Mr.Justice NeNe.Singh- Vice Chairmman
Hon'ble MreReKJUpadhyaya- Menber (Admv,)

amarchand Bhattiya son of Nanuram
Bhartiya, aged about 45 years, R/0
Village Lotkhedi, Tah, Bhanpura
Distt. Mandsour,M.P. Posted as
FOBPM, Lotkhedi (Bhanpura) Distt.
Mandsour (MP) =AFPL ICANT
(By Advocate~ None)
versus

1. Union of India through

Secretary, Ministry of Communication,

New Delhi,

2. Swb-Divisional Inspector (Postal)
Garoth=458880 «

3. Superintendent of Post Office,
" Mandsour, Distt., Mandsour-458001,

4, POst Master,

Post Office, Mandsour,
Distt, Mandsour (MP) ~RESPONDENIL' S

QRDER (ORAL)

On 11,12.2002 and on 104142003 none sppeared on
behalf of the applicant. Today also nobody 1s present
on behalf of the gpplicant. It appears that the applicant
has no interest in prosecuting this case. Accordingly,

this O.As is dismissed for non-prosecution,
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